Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 26-09-2022 TO 30-09-2022

S. NO. |APPEAL NO. FINAL ORDER NO./MISC DATE OF ORDER DATE ON WHICH
ORDER NO. RECEIVED FROM THE | ORDER SENT FOR
PS TO HON'BLE DISPATCH
PRESIDENT /MEMBERS
FINAL ORDER NO.
1 ST/50961/2017 F.0/50891/2022 23-09-2022 27-09-2022
2 ST/370/2012 F.0/50896/2022 23-09-2022 27-09-2022
3 C/2477/2012& C/2478/2012 F.0/50898-50899/2022 23-09-2022 27-09-2022
4 C/51137/2022 & C/52289/2021 F.0/50903-50904/2022 26-09-2022 27-09-2022
5 ST/52744/2019 F.0/50905/2022 26-09-2022 27-09-2022
6 ST/50086/2016 F.0/50907/2022 27-09-2022 28-09-2022
7 ST/50131/2016 F.0/50908/2022 27-09-2022 28-09-2022
8 ST/51306/2016 F.0/50909/2022 27-09-2022 28-09-2022
9 ST/51739/2015 F.0/50911/2022 27-09-2022 28-09-2022
10 C/415/2009& F.0/50920-50928/2022 28-09-2022 29-09-2022
C/571TO579/2009
11 C/57/2010 F.0/50929/2022 28-09-2022 29-09-2022
12 C/51039/2020 F.0/50895/2022 29-09-2022 30-09-2022
13 ST/51169/2017 F.0/50930/2022 29-09-2022 30-09-2022
14 ST/51934/2017 F.0/50931/2022 29-09-2022 30-09-2022
15 ST/52881/2016 F.0/50932/2022 29-09-2022 30-09-2022
16 C/51848/2021 F.0/50935/2022 29-09-2022 30-09-2022
MISC ORDER NO.
1 C/2103/2012 M.0/50480/2022 26-09-2022 28-09-2022
2 ST/50477/2021 M.0/50500/2022 23-09-2022 27-09-2022
3 ST/51287/2019 M.0/50502/2022 27-09-2022 28-09-2022
4 C/52221/2019 M.0/50503/2022 27-09-2022 28-09-2022
5 ST/52036/2014 M.0/50504/2022 28-09-2022 29-09-2022
6 ST/52409/2018 M.0/50505/2022 29-09-2022 30-09-2022
7 ST/53487/2018 M.0/50506/2022 29-09-2022 30-09-2022
8 ST/51969/2019 M.0/50507/2022 29-09-2022 30-09-2022
9 ST/52596/2018 M.0/50508/2022 29-09-2022 30-09-2022
10 ST/51840/2015 M.0/50509/2022 29-09-2022 30-09-2022
11 ST/60538/2013 M.0/50510/2022 29-09-2022 30-09-2022
12 C/51471/2022 M.0/50511/2022 29-09-2022 30-09-2022
13 C/51948/2022 M.0/50512/2022 29-09-2022 30-09-2022
14 C/52677/2019 M.0/50513/2022 29-09-2022 30-09-2022
15 ST/51712/2022 M.0/50514/2022 29-09-2022 30-09-2022
16 C/52068/2018 M.0/50515/2022 29-09-2022 30-09-2022
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.| Act may download these orders from CESTAT website. k——»
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